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1
Directorate of Aviation
Govt. of Chhattisgarh

PUBLIC

Regulation 6 of the
[Insgllﬁg; Ragénluﬁnn Process

FORM A

NNOUNCEMENT
?snlvency and Bankruptc
for Corporate Persons)

Board of India
egulatiohs, 2016]

RS
RELEVANT PARTICULA T :
Name of Corporate Debtor ngﬁmn BREWING PRIVATE LIMITE
2. | Date of 'mm“"”‘m' “émmm'l: E o DE:::;M a.ﬁgiglmr of Companies-Bilaspur, Chhattisgarh
3. [ Authority under
. incorporated / registered ]
1S 4 l«r,j‘.:cu-pmrat«a Identity No. / Limited Liability U15531CT2015PTC001797
5 fens fo o120 y ' Panchsheel Nagar,
: ' H.No. 862/3, 'Prem Bhawan' Fanc
- | 5[ Address of the registered office and . Fep
" || orincipal office (i any) of Corporate Debtor| Raipur, Chhattisgarh-
: F} B I mmmru:ﬂﬂm date in 12-05-2022
0 respect of Corporate Debfor
- 7. [Estimated date of closure of insolvency | 07-11-2022
AN resolution process .
%[ Nameand Registration numberof the | Rahul Mishra
insolvency professional acting as Interim | Reg. No.: IBBLIPA-001/IP-P02556/2021-2022/13880
Resolution Professional

- | 9. |Address & email of the interim resclution
professional, as registered with the board

Rahul Mishra & Associates, Chartered Accountant,
Mishra Bhawan, Tatyapara Chowk, Behind Shivaii
Statue, Raipur, Chhattisgarh 492001

Email: rahulmishraca@gmail.com

Address and e-mall to be used for
ca with the Interim
Professional

=l

1

Rahul Mishra & Associates, Chartered Accou ntant,
Mishra Bhawan, Tatyapara Chowk, Behind Shivaji
Statue, Raipur Chhattisgarh 492001

Email: cirp.cbpl@gmail.com

ate for submission of claims

26-05-2022

: "[ﬂﬁ}u'fir any, ugdarr:!ama (b}
. section 21, ascerlained
Resoluion Professional

Not Applicable

professionals identified
representabive of creditors
names for each dass)

Wot Applicable

ant forms available a
 of authorized representativag

(a) Weblink: hitps:/fibbi.goy infhome/
(b) Physical Address: Ngt A_pmimhludnwnlnads

IS hereby given thal the Nationa) o
ﬂ{ﬂmmmnﬂ:‘rmgﬂ

Mpany Law Tribunal Cuttack
lution process of the EGPPEERTH

Bench has ordered e
NBREWING PRIVATE




WWW.LOKSATTA.COM

{IER, 24 & 2033

Hdffeles HHTeun deufd dftrdet ifgot

HARET Ufarelt

Jfaares oy fesi®

Steparan | &

BHAURAO CHAVAN SAHAKARI

SAKHAR KARKHANA LTD.

Laxminagar, Degaon-Yelegaon, Tg.Ardhapur, Dist. Nanded
Phone Nos. 9881198799 & 9881177699, ‘Website ; www.bhauraosugar.com
E-Mail : nnd_saisugarlazmi@rediffmail.com & salsugarlaxmi@gmall com

E-TENDER NOTICE

E-Tenders for following construction of work in B-1 form are ivited from registered
contractors in appropriate Ckass-lll & V(A ] or above of Pubdic Works Department Govt.

C'.) Iﬁcla')? WH@W AT AU A, TS STEEd IE AT TRABTANT | | of Maharashra

g‘[&‘ﬂ(—ﬁ IRl I 2. aﬁ"éﬂ faye hell. ST |5 Name of Worlk \Tender Document | Sale of Tender,
AT : TG Hiig el I AT TGRS kel foeh ST A et o Fees Rs.  Document
3R] STehT SHUT SHie helt 1| Construction of the RCC Cement Road & 5000.00
STA STl 1 HHIahS i  BEFORE THE HON'BLE DEBTS RECOVERY TRIBUNAL, 2ND FLOOR, 'B' Gutter in Distillery premises {Fourth call 15R0e2
GEROT A Shraey m gt BLOCK, C.G.0. COMPLEX, SEMINARY HILLS NAGPUR 2 E:Sﬁ.;?:;;l:ﬂﬂ Su;r“adnnif;:';ﬁ;l Molagsses Tank 5000.00 31.05.2022
T(UT 3907 @8 I TSl AT ) _ 3 | Censtruction of the Structural Molasses
& MEVETE FoIe] @ e ;j:;r:zij::Ho;;nod;ADHAORAo BR\,IAE:I;L,JASNKAR & OTHERS ek 35eond o) i —
aifest, 1 W AISEsh o o Unit No.2 | 15.05.2022
Higiceh forshd TS i1 ehel. '1. Shri Rajesh S/o Madhaorao Brahmankar, R/o Pushpalaxmi 1 Ejﬂfﬂummn Sl 5000.00 31.11?2&22

Apartment, Near Ambedkar Bank, Laxmi Nagar, Nagpur-
440022

2.Mrs. Nita W/o Rajesh Brahmankar, R/o Pushpalaxmi
Apartment, Near Ambedkar Bank, Laxmi Nagar, Nagpur-
440022

Alhad JehT=ATad .
. N . QA
STEE e AT=AT A9 AT
IR ThT9H WA el
haN haN NN
r = B T T M [ | o 1) B

AeAd BId. faresf wifecr ger=mn

T FONRTT AT HRIhA

Al information related to these Tenders are made available on the following website.
Also the changes will be made available on this wehsite

https://organizations.maharashtra.nextprocure.in
Managing Director Vice-Chairman Chairman

Defendants

NOTICE BY PAPER PUBLICATION

1. WHEREAS the above named applicant/Appellant has filed the above referred
application/Appealin this tribunal.

e BEFORE THE HON'BLE DEBTS RECOVERY TRIBUNAL, 2nd FLOOR, 'B'
i BLOCK, C.G.O. COMPLEX, SEMINARY HILLS NAGPUR

[ gt |

= ~ .

T 341@- E-j'%‘ ‘l%'UTlﬁ A PCARIE] Gﬂﬁ A . 3 3T “?ﬁ%ﬁ 2. WHEREAS the service of summons/Notice could not be effected in the ordinaryl
STAISTT T4 -~ . o’ gzcsgqml Jyden NN . o CIOI')Ohi (’J{Qiﬂljl Xlend. Q’1{9I:I')'I\'-| . i " manner and whereas the application for substituted service has been allowed by this| | nion Bank of India VERSUS
ﬂtﬁw 1%[3:[. SIHE =l nldsh HIAL (Y] efo - of[eqY] Heh[XIcHen géﬁ dgldded Yllest.  onledl Yllesl. AdHIAYAIAIA| | Tribunal.
ST%?I&%%I'@IWFI W q7 % S ICEDERe L GIE] W ag e'il';\l =Ih % 3T 0“(_“_'“' ('Iﬁlﬁd ] % I W?Tr 3. You are directed to appear before this tribunal in person/s or through an advocate SMT. INDIRABAI WD/O YADAVRAO THENGE & OTHERS
o ~ E‘L ~ ~ ~ and file written statement/say on 30/06/2022 at 10-30 a.m. and show cause as to whyj To,
nldsn HlAl SYbS YAnR E?‘:ﬁ_{ Wﬂ&ﬂ ECXGIGIH WW (<l “GITI'T&H 3“% Hoold  HdenlaX Jlefh S 3Hd HIA ﬁ?ﬁWﬂT the reliefs prayed for should not be granted. 1. Smt. Indirabai Wd/o Yadavrao Thenge, R/o. Village Ajni,
TSk, SF. SRgET OF, . WKl Tkt Ufetehe ST iRl THIT heTHIS) Hidl 81 G§T  TacT oholl Uiies, STHe! Sra| |4 Take Notice that in case of default, the application/Appeal shall be heard and) | Post khangaon, Tahsil Saoner, Dist. Nagpur. 441107
- . A ~ ~ ~ ~ N A . decidedinyourabsence. 2. Shri Vinod S/o Yadavrao Thenge, R/o. Village Ajni, Post
, . . . . Given under my hand and seal of the Tribunal on this 13 day of May 2022, ; :
THIRI, TG S, 3Teedl  HUdl ANd 3T d. @MHes  aoidl [oud e, FHeT T hidl T UM, ATees! YR ISk A Khangaon, Tahsil Saoner, Dist. Nagpur 441107
I SURT BN, AT AT 3THhal  EAhIoR Ikl hell oIkl J&eh aIashidq g 9907 Set. for, . Simr iy | atNageur _ _ 3. Shri Vilas S/o Yadavrao Thenge, R/o Village Ajni, Post
@ Signature of the Registrar. Khangaon, Tahsil Saoner, Dist. Nagpur. 441107
4, Sau. Sangita W/o Vitthal Panchbhai, R/o. Village Kalamba,
= Post Yeniva, Tahsil Katol, Dist. Nagpur 441302 Defendants
i &g PRI - || AFR ufgell Aotelt, 90, B IS, IFSRUS, AR - 440010 NOTICE BY PAPER PUBLICATION
m aa; Ca_nara Bﬂnk é?’ﬂ :0712-2442441 's‘—ﬁ?'r : ronangec@canarabank.com = Vl\.’HEﬁRE?Z the la_b‘z‘}f t”f‘;‘edlapp'ica”t/Appe"a“t has filed the above referred
application/Appeal in this tribunal.
1 N m - . o qﬁa- 2. WHEREAS the service of summons/Notice could not be effected in the ordinary
': s?ﬂdlﬂﬂtEEiﬂﬂl‘. g a-lﬂa - 1 5'06'2022 W 1 1 - 30 a. 01 . 30 manner and whereas the application for substituted service has been allowed by this
Tribunal.
W ﬁm—r m ﬁﬁl 3. You are directed to appear before this tribunal in person's or through an advocate
W c - and file written statement/say on 06/06/2022 at 10-30 a.m. and show cause as to why
o . o ° s thereliefs prayed for should not be granted
W m g_m ﬁﬁ. W WE@QH lqa. Iaqi E§aaﬁ s:qu; Wﬁm m qa. m@a W W 2002 W 8(6) W 4. Take Notice that in case of default, the app]icaﬁon/Appea| shall be heard and
W W Wa : mﬁa W decidedinyourabsence.
W ( ) 2002 Given under my hand and seal of the Tribunal on this 5th day of May
mﬁmmmwmﬁeﬁmmmwwwmmmaﬁ Tl A HUH dDHHS TG0/ JHRIEN 31T ST ITAHS / JedeT T srferged 2022 at Nagpur
SIFUBHRY I+t SITAT 31T 3MPT 'S SR AA MR ' Mg o M maﬂmmﬁamm/mﬂuﬂqmmwamﬁamﬁ?ﬁwqmmaﬁﬂmﬁ?mls 06.2022 o WaPTEY 11:30 [ SEAY Signature of the Registrar
o 01:30 &1 frghl Bt ST,
qaA 3
ThUT <F + GIGI
3. PoleR / - uRaq fqa | oM @@H TSI SYoTT
| R frefiedar duwi qufs TS are=ft
. SHFASR™ 91 9T S (W e o RaTeEd tee (Siihe s faree e wfwar) fam,
qed g [0 (3] ®. 2016 Wefrer o 6 aietar)
1. | 31t easit SHBHR W IqR- |l 5. IMRRE ITICHEAT igedT HofedTeR Feic 9. U - 6, fdee - 39 gRar|  rbfoe . . aifta
Yol . Uk - 6, Wile H. 39 a7fr 40, IFE smurdHe, 12,39,262.21/-| 41 16 G . (443 dive) don MR Re A wite =, 39,40, & 13,00,000/- | 1,30,000/- | WA . Wmﬁ%
SMepTTETRt R, BRI, g, MM . - TR - 442401 (¥. IRTE T | o7 . 10, W . 3 TR SieIevl &Ihes TaRUT &hes 602,86 Ao . (BT TRE (b0 v RS ] Sl MBS
WZ Syurey | 6-25% SfAToie 3R a1, 3or 7. =gy 442401 TRy - See - G ) maﬂv)swq 3. Y Sieta e RO e o | e P e, B
. . . LV 1 iR e
IR 37?% Tefc . U - 3 Sfe10T - Fefe H. U - 4 G - UrI-a1 ufem - ele 7.0 - 4. i SR St Ae@®. /| UT5531CT2015PTCO01797
e 5 wEfed S e .
W) 5| ThIUNE QUTRETeAT Hiauiiehd o q& T3h. 96273, UH WoH, deRiiet 1K,
. — . . : ERRIGRICIRE] IR, SUWTE-492001, WRA
2. | 931 RS At geradt (FoleR) TegR-l @. EARIl Tefe A. 204 Rt )i JU1cHe Adie Ugiedl AoicddR 3TR.|  ATdhicd @. @. g T T T T
314 §Iv 9SIeT U, ST Plotol I R, A1S 967 1S 73, 34,84,035.28/- | Sit 51.93 @ RN 37T YR fies - 39 YR 88.25 AW, ¥ . 23,00,000/- 2,30,000/- | ST Ao fecfw 12-05-2022
: : . 7| T FoRIeROT e A v
<SR 442401 (. =i e | 112 / 1ofiva2, 9o 3 e Yegaad, dva . 11 @8, anfor f, (P adte | (898 A N tte 7100
it ot ot ool (aofer) 2ot TR | <R TR - O - 5t SfaaiS A B ufde - 8 3 A R SR - G ) | T ST TR 5| St P ST T g e i
ﬁ % E EE. ’ ﬁ E § . g 442401 CR?ﬂH 3].[@.[ 1::.. Qﬁ g ﬁ _ Sﬁ < ﬂ ﬂlﬁiﬁlﬁ?ﬂ?ﬂ m’_ﬂ') mmwm EIERIBCIC I ICC] Hte. 3.: IBBI/IPA-001/IP-P02556/2021-22/13880)
WWW@W.(W) - 313\3@?1) i &Rt Tefe . 306 Riedt fommrae mardsie Adfie gU-I1 AolcdTa] 3R, |  NIdfa® | B, B, aifed 9. :_n?"z.ﬁf“ mm S Wﬁ‘g‘f ST, CS %‘*';ﬁ” N
105 . ’ c’ ;i q.q b4 @‘ 4794 ﬁ‘ﬂ. GTITI. 3T|faT |aC’3 - STq qﬁa’[ 6967 ﬁ‘ﬂ. “-é q.- 185005000I- 1!80!000l- q@ 49200’] g‘ﬁ?’{: rahulmishraca@gmai’l_com
ﬁlﬁgﬁﬂlﬁ?‘lﬂﬂg’\"\ﬁg,w442401 112/1%2,%@?%&?%@3@,%#. 11 &r. amfor fon. (WS]B?T (WQEE 10 mﬁqﬁiﬁﬂwwﬁaﬂﬁﬁg;w | @ﬁalﬁ;ﬁ@mﬁmﬁ,aéiaﬁaﬁww,
. o . . AT Bherd GICC S WT'\’ OIS SRS Ol o GUSZIRISY s NEIS JccodT= N ,@éqlg—
EERY ﬂg?jﬁi’:ﬂ - E«Iﬁ - TIIISE welle . 66,/1,66/2 &t Sitaars g ) QQﬁ 492001 FHe: cirp.cbpl@gmailjz)?n
SR 30T et ST Uf¥erT - it J e SR ITR - Wl od Al ) ] T I A e feie | 26-05-2022 :
STARA ThCT ATGHIRIhH HI1Ed hefel | R] Alel
aféror - PrferesT AT s i [
- (631) =T he™
3. | A ATeTToN AR JMOT g daqR-Il . JENET ST AT &Fthes 157.50 ATH. AISISE Wile A, 73 HeH| Al | . v | Afa (=) st e . SE——
ST, 5t RN AR e 19,38,158.87/- | qosaoiean G . 59, Aot - IR, TR ST STRTE TRT FTeIbrT 100. 19,00,000/- | 1,90,000/- | =& 1 oo ot ot s st s |
IR / AN, alex S oI, HIAFTR TR, I, . - (®. gooiRr | 37 heR. arcERIT R, deilel - IO, 1. e AEHE Ao 7. (P it (B U (ﬁgfﬁwm)ﬁ
TRT, aag—\' 442401 e 137, EERN aﬂﬁm - IR - 9 . B AIATSE A ST - ci3TTSe weile . ) c 14, (31) Hataq guA ofifor | (37) @t hitps://www.ibbi.gov.in/home/downloads
&R TS 57 371fOr 58 e - I3ISE Wile . 74 f¥er - oi3iee Wil . 72 &R ) (1) siferpe fefeftel ceier 2% weresr| (o) et l: L A
731U IHTfOT e
mgﬁ Ry TGN Giord FHUATT Ad bt TSI HOT (el =IO, Fesh Geda it 1. 12.05.2022 ST hiawe oI
¢ e ferfire @i e PRI 6 FUa e et o,
W) IER U FET Uee fafies = SuwE oae a0 & @ f6.26-05-2022
: : : ' | TS T T FelfehT 3. 10 R G TealeR iRy U Saaiimehe et Hiad.
4. | YepIeT AFTSH TS (FofaR) RIS . TR 235, A€ 03, &Fhes 2790 ILHE., FIoT GFRT ST ATRIA|  ATbicred . . aRa i S e ST 78 e o TP T A, T e A e
HRT Aeitel, URe WG, 1. qelf 442304 7,87,618.84/- | qierep™ URT WIFRIGAT, ol MUY 7. qert 442304 371foT aqeife - SR 15,50,000/- | 1,55,000/- | &l 1 T el TR T S .
QTFT SISt WIS (FE-Folar) (. ST oI | - SATiaT ST SRRI0T - GSeiieh HHeS T - 3 Ufier - SaTRTa BHaTs FRw | (PR m’zgézﬁmi%w 13Tmmmm[ﬂ;ggw
T H. 40, 4FRT A, URE WHEEI, a1 a4 442304 Jeieft g9 Y =T | o™ 919 e fiere 2ty YRAR: S
SRSt Jfid, ar. auf 442001 ﬂTgT%ﬁ-ﬂTgQﬁ fertieh: 14.05.2022 FIRE ST e fafies ik mﬁqﬁﬂwm
Bad _ TI: TR Hfe. .: IBBI/IPA-001/IP-P02556/2021-22/1388()
5. | 19 <aRTa g (FoiaR) &S . R . T Q.S 42 a1 7. 1 |Gl 9FRT 8o 992 T, 1| widferd . . e
IFIRT I, URe - WSS, 4. R, guf 442304 6,24,265.74/- | raiet AT URe WREST o1, 1. et 442304 iR - gd - s 8,50,000/- 85,000/- | <& @i‘n - BH AH ATI w DYAPEETH P“NE 30
P A1 Y (FE-31ofeR) (%. M1 g | Tfde - fhes SeR - TR Aigee afaT - derd Higect Emme | (R ey 2
IRT A2, UIRe - WA, a1, R, auf 442304 AT SR g U | el gk Bharali Vidypaeeth Bhavan, Lal Bahadur Shastri Road, Pune-30.
31fTeT STl AP A (WR) SH9 U 8ok W) WI') (Phone No. 020 - 24407216 / 24407100)
R A, UIRe - e, . £, auf 442304 .l ﬁ-\ﬁlal 5"“'3;"‘ WALK-IN-INTERVIEW
had
i i Bharati Vidyapesth with its 180 Educational Inslitutes spreaded across the
6. | sfieht et Ioier RS (FoieR) IR G 9mfg 5. 913 207 wrde TRAT 40.46 ALHY. 3T fiee-3ma gRar 42.85| widfad G, G, qifed Nation including 95 School units affiliated to CBSE, IGCSE & State Board is
U 1 @ 9iTg . §i3 - 207, GA FoledTeR, dt e Ay, 29,38,062.80/- | §H-IT HoledTeR, dt fawrean '6"%'\’ Rera @W e ures, euE 9,00,000/- 90,000/- T8l Inoking for soft spoken, & dynamic Educationists for the below mentioned posts
FIRA .3 STl fisma urd, IRTE, 90l g - Us (®. TpIoRi | ST SHIOTN-2T ST Hapeliiicl FRd . 3 7€ 7. 119, 144, (FR A (TR g in Pune, Navi Mumbai & Panchgani Region..
ST By, STt ARG 134, 142, 139, 87, 140, 138, 88, 87, 133, 135, lﬁﬁrshvnzr ;Frﬁ : i
dr. : 444602 ﬂ'o’ I T §OIR T Sr. Subject Minimum Location
_ : TR GRIE | G - U6 1. T R, SR 444602 TSI - Seew - ot . Mo Quslification
TRl 2 : TR TR, JPSIol FERT ey Ses, f o fa afor Set SRy | A3 205 afdur - oifa . §3 209 T - oifa . §3 208 uf¥ew - 2.4 : s BPEd s .
IMRIG 444604 W) Be &l ysical Edu : J Lne region
ITComputer | MCA, M. 5S¢
7. | g afer AT AT (FolER) 3epeTI-| . R E13cH TATed] Theriiel Ufged] FoiediR YgaRil Foie H. 104,  Wibfo® . . e " (— —_— Lﬁmgl’iﬂm%d "
L. . . nilis M_A., B.Ed.
Rrarelt s Yed T Sides RieaTer R FeioiIqR 7. 3rcbielm 19,36,589.99/- | grthcs 74.36 B A, weife . 42, 43 3T 44 T H. 2 Hed Hrewea . 13,00,000/- | 1,30,000- | It Physics M.Sc. B.Ed if
3Bl 444107 (®. TP | 5029, 3960, 3960 / 1 MALH TR, Wh.TI . 3 / 3, 9ot qUETE, o (@ 18 (>T T g_’werr-str-f ::1 gc- gEd [ﬂ]1 o
3BT HOICR ART Baa v RIECR G <ICC) EoIR Ioegy o, B.Ed 1 avi Mumb redeon
a Wa'ﬁ'”@'( ) s 31foT 7. Sttt AR - 9 - wefe | 101 31T 107 UfRe - Eelt ) Fﬂq) Accounts | M.Com. B.Ed 0f z
AR . v _: Tl
AR} AT iR g T AT JRIGTGR srarer 444001 e | o e 105 gféur - wefe <. 103 English BABEd 03 | Puneregon
3SlI¥ G AT FH (SHFER) Hindi 8. B.Ed 02
TcT A8 T U it Sdes I, U BISRI ISR Il 3T Fear~ia Marathi B.A.B.Ed 01
444001 G_f; Y e ) Social Studies | B.A., B.Ed 03
—_— - - - - 21 TGT Mathemalics | B.Sc., B.E4d, OF | Pure & Nav Mumbsa region
8. | siiwelt srraTaY 31efE Rifteadt (Fofer) quit @, e |. 63 - §1, Te 7. 86 / 2, 87 &FAhes 112.50 T+, HISl - AH[ST|  Hidbfrd @. @, aifta Compuler | MCA M Sc 04 cha
U 1 - Fefe H. 201, A1E FRI $des 18 UIEHE, a1$ . 9, 13,92,788.52/- | 1. quft f1. JaaHIes 445304 TGARIHT - IR - TSN JAS Sf30T - 18,00,000/- |  1,80,000/- | STl (Comp. ) with B.Ed
. - o . > . - Physical Edu. | B.A. B.Ed 03 | Pune, MaviMumbai
. quit 7. rarrres 445304 @ TG | wAte . 72 - vy - wite F. 64-7 ufdem - wite A, 637 Fr e | (PR gt A= thandtyn
9l 2 - wile |, 634, e |. 86 / 2, 87, WIE TR, HiGl ~d goIR g BaT) | o el g9 Science B.S¢., B.Ed 01 | NaviMumbairegion
W’ . quit {7, Faeres 445304 WQ\T m@ﬁ W’T‘T) English B.A BEd 04 | Pune & Panchganiregion
it e g YoH (FoieR) 3o a7 U Mathematics | B.Sc., BEd. 05
. o BCENCE B.5c., BEd. 04 | Puneregion
e - 6 TR a1E |, 4 Pied gkdied wiges, aravh R, o) Social Sciencel B A B.Ed i
JqdHies 445304 _ 4. | PRT Music SangestVisharad | 04 | Pune & NaviMumbai region
9. | Htrot 3reHe Rifteadl (FolaR) quft B. SfUihSieT YNl il |, 60 &Fhes 136.62 = HY. ¥d 4. 42 /1,| Widfad | B. B. afRq Physical Edu. | BA.B.PEd. 02 _
Ul 1- 180, 14 / 9, AIFAHYRT, avoft 445304 10,67,630.35/- | grvel Bréet, Rrgerra, quft R, Jaeies 445304 3T camadier aierm 12,00,000/- | 1,20,000/- | el il 'éiiﬂi‘,}haﬁ % | AN
Ul 2 - Pl FRUICH 9195 [ R, dTs 4. 2 1. quit i, (®. <51 g TR - IR - ife | 58 SRT - T ST SERd W g - (F9 9R1E (FR vH MarathiHindi | B.A., B.Ed 02 | Pune& NaviMumbai ragion
IIcHIch 445304 [ L _ " Un_cr?l) ARG I &9IR 4. | Pre-Primary| Al HSC, MTTC, KG 09 | Puneand
3T IS ufeaH ST
Ul 3 - Wil 7. 60 - W, @ | 42 /1, I i, SEIN ST ST R ) TchaC Jeined bbb ! S
forgrerTTa, auit i1, TaaHTes 445304 oI 49 5. | Trained | MA Psychology  Diplomain 01 | Puneregion
Counselor | Counseling
SR I HoTeT Rifted (Ffer el )
? ( ErU)ﬁ Fluency in English and convent school education will be desirable credentials,
Uecit 1-180,14 /9, it T9xT, 44530‘} Please carmy Xerox copies of all Certificates and CV with passpor size photograph
Ul 2 - Pl FRUICH 91965 6 TR, dTS . 2 1. quit i, Venue : Bharati Vidyapeeth, Bharati Vidyapeeth Bhavan,
JIcHTes 445304 Mear Alka Theater, 8th floor, LBS Road, Pune-411 030.
9l 3 - tle 5. 60 - YT, |d |, 42 /1, T S, Date : 18th May 2022
Ferererma, auft 1. racres 445304 Time: 09:00 am to 12:30 pm (PGT & TGT)
"§-forema” fagdiean quf feremt @ o1t &RiaT, HUdT dHdt TS www.canarabank.com TT GEH ETET. - Time: 02:30 pm onwards (PRT, Pre-Primary and Counselor)
TS - AR ) e siferg st SECRETARY
9% : 13.05.2022 (gl @ Aoy W A ) IR I — Bharat Vidyapesth

epaper‘:.att,'um
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NAGPUR MUNICIPAL CORPORATION,
TRANSPORT DEPARTMENT, NAGPUR.

On 02 June 2022 from 11:00 am onwards on our website - www.srauctioneers.co.in The following
material will be sold by E-auction. Scrap city buses Tata/Ashok Layland/ Eicher make total 81 nos.

FoleI b

B

Regional Office — Il Nagpur 1st Floor, 90, Canal Road Ramdaspeth, Nagpur - 440010

Canara Bank

Tel: 0712-2442441, e-mail:.ronag2rec@canarabank.com

E-Auction Date - 15.06.2022 at 11:30 AM TO 01:30 PM

Note - (1) Inspection @ Plot No. 6 & 7, Near Pralhad Anand Lown, Durga Mata Mandir, Teka Naka, . - .
Kampte(e)Roa%, Nagpur — 440026, Opposite Sayona Public School, %’eka Naka, Kamptee Road, E'Auctlon Sale NOtlce for Sale Of |mmOVab|e Pl‘Ope rtl es
N ~ 440026 and NM i Naka Khapri, Wardha Road, N 2) RCT lled & will . . . e s . . . .
v g W g sl by ool Ao E-Auction Sale Notice for Sale of Immovable Properties under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act,
June 2022 at 5:00 pm. For details visit www.srauctioneers.co.in 2002 . . "
read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002
Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described immovable properties mortgaged/charged to the Secured Creditor, the
BEFORE THE HON'BLE DEBTS RECOVERY TRIBUNAL, 2ND FLOOR, 'B' : : : : : 3 . . upo cem Up cn “ s . .
BLOCK, C.G.0. COMPLEX, SEMINARY HILLS NAGPUR constructive/physical possession ofwhl.ch has been taken by the Autho.rlzed Officer ofS(.ecured Creditor, will be sold or? ‘Asis whereis”, “Asis what is”, and “Whatever there is” basis on 15.06.2022 between 11:30am
to01:30 pm forrecovery of belowmentioned dues of the Secured Creditor from respective borrower/guarantor mentioned below.
0.A.No. 752/2019 E.F. 30/06/2022 T
Union Bank of India VERSUS Sr Total dues + e Possession | Reserve Earnest |
INo. Name of borrower Branch Interest cost Description of property to be sold Constructive| price in money bncum-
iHRI RAJESH S/O MADHAORAO BRAHMANKAR & OTHERS etc thereon /Physical Rs Deposit rances
o,
1. shri Rajesh $/o Madhaorao Brahmankar, R/o Pushpalaxmi 1. | SHRISAPTASHREE SHRIKUMAR SANYAL CHANDRAPUR-II|Rs 12,39,262.21/- |Flat No. F-6 on First Floor of Ramgiri Apartment, builtuparea| Symbolic Rs Rs Not
Apartment, Near Ambedkar Bank, Laxmi Na'gar’ Nagpur- FLAT NO F-6, PLOT NO. 39 & 40, RAMGIRI (Rupees Twelve [41.16 sq. mtrs (443 Sq. Ft) constructed on Plot no 13,00,000/- | 1,30,000/- | Known
440022 APARTMENT, Lakhs Thirty nine |39,40,T.S.No 10, Survey No 3 at Mouza Govindpur Rith, total (Rupees |(Rupees One
2.Mrs. Nita W/o Rajesh Brahmankar, R/o Pushpalaxmi AKASHWANI ROAD, HAVELI GARDEN, TAH & DIST — Thousand Two [admeasuring about 602.86 sq.mtrs. along with 6.25% Thirteen Lakh thirty
Apartment, Near Ambedkar Bank, Laxmi Nagar, Nagpur- CHANDRAPUR - 442401 Hundred Sixty |undivided share, Tah & Dist- Chandrapur 442401 & Bounded Lakhs Only) | Thousand
440022 Defendants two And Paise |as :North —Flat No. F-3 South- Flat No. F-4 East- Stairs West- Only)
NOTICE BY PAPER PUBLICATION Twenty one Only) |Flat No. F-5
1. WHEREAS the above named applicant/Appellant has filed the above referred id ial he fi fl K iddhi Vi K boli
application/Appeal in this tribunal. 2. | SHRISURAJ MURTHY PULAPRTHY (BORROWER) CHANDRAPUR-II| Rs 34,84,035.28/- |Residential flat No.204 on the first floor in Si i Vinaya Symbolic Rs Rs Not
2. WHEREAS the service of summons/Notice could not be effected in the ordinary 314 BA PETORL PUMP, JANATA COLLEGE YANG (Rupees Thirty |Apartment admeasuring RG 51.93 sq.mt space and super 23,00,000/- | 2,30,000/- | Known
manner and whereas the application for substituted service has been allowed by this RESTO., SAIBABA WARD 73,CHANDRAPUR 442401 four Lakhs Eighty |buildup area 88.25 sq.mt., Survey No. 112/1GH2, mouje (Rupees |(Rupees Two
Tribunal. o _ SHRI SURAJ MURTHY PULAPRTHY (BORROWER) four Thousand [devai govindpur raiyyatvari, T.S. No. 11, Tahsil and District Twenty three | Lakh Thirty
e e e P /gg;;(;'zb;”:'lg‘_;gm”/s or ihrough an adocate SIDDHIVINAYAK APARTMENT,CIVIL LINE, Thirty five And |Chandrapur Boundaries: East- House of Shri Jivtode West- Lakhs Only) | Thousand
f:ere“ee‘:g")r:;ez?Of::]eotljzfgegranted_ @ am-andshow causeastowhy CHANDRAPUR 442401 Paise Twenty |House of Shri Bendre North- Central Railway Line South- Only)
4. Take Notice that in case of default, the application/Appeal shall be heard and RAJANIPRIYA SURAJMURTHY PULLAPARTHY eight Only) Workshop of Shri Pattiwar
decided inyourabsence. (GUARANTOR) 105 SIDDHIVINAYAK APPARTMENT, . . o T .
Given under my hand and seal of the Tribunal on this 13 day of May 2022 OPPOSITE KOTPALLIWAR PETROL PUMP, CIVIL LINES RESIdenhalﬂZt N0'30.60n the second floor in Slddfz\éln.la(;lak Symbolic Rs Rs Not
at Nagpur NAGPUR ROAD CHANDRAPUR 442401 Apartment admeasuring RG 47.94 sq.;nt space an ucli up 18,00,000/- | 1,80,000/- | Known
. . ’ 69.67 sq.mt., Survey No. 112/1GH2, mouje devai (R (R On
@ Signature of the Registrar. area upees upees One
govindpur raiyyatvari, T.S. No. 11, Tahsil and District Eighteen Lakh Eighty
( FORM A 3 Chandrapur Boundaries: East- Layout Plot No. 66/1, 66/2 Lakhs Only) | Thousand
FORNM A Buildi - _Buildi ]
PUBLIC ANNOUNCEMENT uilding of ShriJivtode anq open space West- Building of Shri Only)
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India Bendre North-Central Railway Line South- Workshop and
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016] road
FOR THE ATTE ON O REDITORS O 3. | M/sBalajiSuppliers & Transport CHANDRAPUR-II| Rs 19,38,158.87/- |A diverted land admeasuring area 157.50 sqmtr of layout| Symbolic Rs Rs Not
COPPERTUN BR PRIVA LIM » Prop- Shri. Bhaskar Nagaiah Bollu R/o Sasti Road, (Rupees Nineteen |plot no 73 out of diverted survey no 59, Mouza —Rampur, 19,00,000/- | 1,90,000/- | Known
RELEVANT PARTICULAR Near Water Tank, Kamgar Nagar, Rampur, Tahsil- Lakhs Thirty eight |alongwith construction of house with construction area (Rupees |(Rupees One
1.[Name of Corporate Debtor COPPERTUN BREWING PRIVATE LIMITED Rajura, Chandrapur-442401 Thousand One |100.37 sqmtr having property no 737 in the record of Gram Nineteen | Lakh Ninety
2. | Date of incorporation of Corporate Debtor | 03-07-2015 Hundred Fifty |Panchayat Rampur, Tahsil-Rajura, District — Chandrapur and Lakhs Only) | Thousand
3.| Authority under which Corporate Debtor | Registrar of Companies-Bilaspur, Chhattisgarh eight And Paise |bounded as : North-9 mtr wide lay out road South-Layout Only)
Is incorporated /registered Eighty seven  |plot no 57 & 58 East-Layout plot no 74 West-Layout plot no
4, Ejz:]ptgratg Identity No. / Limited Liability | U15531CT2015PTC001797 Only) 72
ification No. of Corporate Debtor
5 Ar‘fgglesasl g;}:: Ei?gzte)rgggﬂcgrz?gDebtor g:i“trQgﬁ&;i’eﬁf‘r‘fgg‘;’g& T;"C“Shee' Nagar, 4. | PRAKASH NANAJI BHOMALE(BORROWER) BARBADI Rs 7,87,618.84/- |House No.235, Ward No. 03, Admeasuring about27905q.ft,| Symbolic Rs Rs Not
2 Tnsohency commencamertdae | 3082022 AT-DHANORA, POST-BHANKHEDA, TAHDIST (Rupees Seven |Mouza Dhanora& construction thereon Post- Bhankheda, 15,50,000/- | 1,55,000/- | Known
respect of Corporate Debtor WARDHA 442304 Lakhs Eighty seven |Tahsil & District Wardha — 442304 & Bounded as : NORTH — (Rupees |(Rupees One
7. | Estimated date of closure of insolvency | 07-11-2022 SHANTA PRAKASH BHOMALE (CO-BORROWER) H Thousand Six  |Ananda Thakre SOUTH —Pundalik Bhomle EAST- Road WEST- Fifteen Lakhs | Lakh fifty
resolution process NO 40, AT-DHANORA, POST-BHANKHEDA, TAHDIST Hundred Eighteen [Shyamrao Kawade Fifty five
8 Name and Regisation umber o ihe. | Rahul Mishra WARDHA 442304 And Paise Eighty Thousand | Thousand
insolvency professional acting as Interim : " X -
Resol fion Profossional Reg. No.:IBBIIPA-001/1P-P2556/2021-2022/13880 JAYKUMAR PRAKASHRAO BHOMALE (GUARANTOR) four Only) only) Only)
9. Ad(?ress & ?mail of the intderimhrer?olgtiond Rahul Mishra & Associates, Chartered Accountant, AT BARBADI,TAH WARDHA 442001
professional, as registered with the board | Mishra Bhawan, Tatyapara Chowk, Behind Shivaji
Statue, Raipur, Chhgttipsgarh -492001 J 5. | RAJUDEVRAO NIKURE (BORROWER) BARBADI Rs 6,24,265.74/- |SMT of the House no. 42, ward no.1l of Mauza Dhanora| Symbolic |Rs 8,50,000/-| Rs 85,000/- Not
Email: rahulmishraca@gmail.com AT-DHANORA, POST-BHANKHEDA, TAHDIST (Rupees Six Lakhs |admeasuring 992 sq.ft, and construction thereon, Post (Rupees Eight| (Rupees Known
10, Address agd e-maimﬁelufetﬁ for ﬁ?ﬁhﬂgﬁgm%Sfy)gg?;’c%i?frggrﬁﬁﬁosuﬁi?;}f' WARDHA442304 Twenty four  [Bhankheda Tah Dist-Wardha 442304 Bounded as: To the Lakhs Fifty | Eighty five
correspondence with the Interim \ ' )
Resolution Professional Statue, Raipur Chhattisgarh 492001 KALPANA RAJU NIKURE (CO-APPLICANT) Thousan.d Tw9 East-Road To the West-Field To the North- Gangadhar Thousand Thousand
Email: cirp.cbpl@gmail.com AT-DHANORA, POST-BHANKHEDA, TAHDIST hundred Sixty five | Moharlle To the South-Keshav Moharle Only) Only)
11.| Last date for submission of claims 26-05-2022 WARDHA442304 And Paise Seventy
12.| Classes of creditors, if any, under clause (b) | Not Applicable ANILUDEBHANJITAKSANDE (GUARANTOR) four Only)
of sub-section (6A) of section 21, ascertained AT-DHANORA, POST-BHANKHEDA, TAHDIST
by the Interim Resolution Professional
WARDHA - 442304
13.| Names of insolvency professionals identified| Not Applicable
to actas authorised representative of creditors 6. | MRS NILIMARAJESH WANKHEDE (BORROWER) AMRAVATI Rs 29,38,062.80/- [Shop No. B3 207 Carpet Area 40.46 Sq.mt and built up area Symbolic Rs 9,00,000/-| Rs 90,000/- Not
m g;g:f:\gfz;;:zs‘f;’;:;?;ass) (2) Webink: hitps /b1 govinhomeldownoads Address 1: Shop No. B3-207, on second floor, (Rupees Twenty [42.85 sq.mtr on second floor, Situated out of B wing, Building (Rupees Nine| (Rupees Known
' (b) Details of authorized representatives | (b) physica[Adgréss: N'gtA'ppncaMe Situated out of B wing, Building No 03 DREAMZLAND nine Lakhs Thirty [No 03 in commercial complex known as DREAMZLAND Lakhs Only) Ninety
__are available at _ . BUSINESS PARK, Borgaon, Pragane Nandgaon- eight Thousand |BUSINEES PARK, Gut No. 119,144,134,142,139,87,140, 138, Thousand
Notice is herebty fgwen thatt the ":a“f’“a' Co|r11?any Law T”?tl:]”ai::g;gé%gﬁ”;g;@?Noéd:;\%Pz peth,Taluka and District Amravati 444602 Sixty two And  |88,87,133,135, Mouze Borgaon, Pragane Nandgaon-peth, Only)
LIMITED on 205,902 - - ovency eseidion process orie Address 2: SARASWATI NAGAR,NEAR TUKDOI Paise Eighty  |Taluka and District-Amravati 444602 & Bounded as : North —
The creditors of COPPERTUN BREWING PRIVATE LIMITED are hereby called upon to submit their MAHARAJ MANDIR, VMV AMRAVAT| 444604 Only) Shop No.B3 205 South- Shop No.B3 209 East- Shop No.B3 208
claims with proof on or before 26-05-2022 to the interim resolution professional at the address mentioned West- 2.4 mtr wide passage
againstentry No. 10.
TﬂeﬁnanciZcreditorsshallsubmittheirclaimswithproofbyelectronicmeansonIy.AIIothercreditorsmay 7. | SHAIKH TABISH SHAIKH ABBAS (BORROWER) AKOLA-II Rs 19,36,589.99/- [Residential flat No.104 on the first floor in the complex| Symbolic Rs Rs Not
submitthe claims with proofin person, by post or by electronic means. CHIKHALI ROAD NEAR RAILWAY STATION SIDDHATH (Rupees named as Noor Heights admeasuring 74.36 sq.mt on plot no. 13,00,000/- | 1,30,000/- | Known
Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of NAGAR MURTZAPUR, DIST AKOLA AKOLA 444107 Nineteen Lakhs |42, 43 and 44 of ward no.2 having property no. 5029, 3960, (Rupees |(Rupees One
zgg‘jtﬂzerg:ﬁf:;’;fmxgfh";‘;’l‘g;s"[‘;gggﬁy"c‘fa"s'gﬁr‘fgoﬁ;’fgf'ﬁg?f;ﬁfig;ga'”S‘e”‘”/ NoA3t0adt AKILA BISHAIKH ABBAS (BORROWER) Thirty six  |3960/1 govardhan nagar, F.S No. 3/3, Mouje Tapalabad, Tah Thirteen | Lakh Thirty
Submission of false or misleading proofs of claim shall attract penalties. Rahul Mishra NEAR MARI MATA MADIR SATION VIBHAG Thousand.Five and Dist Akola Boundaries: East- Flat No 101 and 107 West- Lakhs Only) | Thousand
Date: 14.05.2022 Interim Resolution Professional for Coppertun Brewing Private Limited MURTIZAPUR, AKOLA 444001 Hl."ndrEd Elg!\ty Open space North-Flat No 105 South- Flat No 103 Only)
| Place: Raipur Reg. No.: IBBI/IPA-001/IP-P02556/2021-2022/13880) AZEEM KHAN RIYAZ KHAN (GUARANTOR) nine And Paise
NAAL SAHAB CHOWK NEAR DEEPAK CHOWK URDU Ninety nine Only)
- PRESS KOTHARI BAZAR AKOLA 444001
C slassifieds 8. | MRS AFSANABANO ARSHAD SIDDIQUI (BORROWER) WANI Rs 13,92,788.52/- |PLOT NO. 63-B, GAT NO. 86/2,87,ADMEASURING ABOUT| Symbolic Rs Rs Not
— HEAU ADDRESS 1- FLAT NO 201, NEAR SAI NAGARI (Rupees Thirteen [112.50 SQ. MTR , MOUZA- LALGUDA, TALUKA-WANI, 18,00,000/- | 1,80,000/- | Known
SAl APARTMENT, WARD NO 9,TALUKA - WANI, Lakhs Ninety two |DISTRICT-YAVATMAL 445304 & Bounded as : North — GOVT. (Rupees |(Rupees One
MATRIMONIAI. DISTRICT- YAVATMAL 445304 Thousand Seven |ROAD South- PLOT NO. 72-A East- PLOT NO 64-A West- PLOT Eighteen | Lakh Eighty
ADDRESS 2—-PLOTNO. 63-B, GATNO. 86/2,87, hundred Eighty [NO63-A Lakhs Only) | Thousand
BR")E WANTED SAl NAGARI, MOUZA- LALGUDA,TALUKA-WANI, eight And Paise Only)
DISTRICT-YAVATMAL 445304 Fifty two Only)
HINDU MR MIYAKHAN HAYATKHAN PATHAN (BORROWER)
ADDRESS - GURU NAGAR, WARD NO 4 ,NEAR KALE
Wanted good looking, E .I]-”HS[]M i HOSPITAL, TALUKA—WANI, DIST YAVATMAL- 445304
?gr“gztfga ng‘?(?r']’ég'” llrEw I I 9. | MAJAJ AHEMAD SIDDIQUE (BORROWER) WANI Rs 10,67,630.35/- |Southern side portion of PLOT NO. 60 admeasuring about| ~Symbolic Rs Rs Not
north malabar Hindu ADDRESS 1-180,14/9, MOMINPURA, WANI 445304 (Rupees Ten |136.62 Sq. Mtrs. SURVEY NO. 42/1, DAMLE FAEL, 12,00,000/- | 1,20,000/- | Known
Thiyya boy aged 41 ADDRESS 2- NEAR KALE HOSPITAL GURU NAGAR, Lakhs Sixty seven |[CHIKHALGAON, WANI, DIST - YAVATMAL — 445304 & (Rupees |(Rupees One
(171cm, legally WARD NO 2 TQ WANI DIST YAVATMAL 445304 Thousand Six  |construction thereon & Bounded as : North — Plot no. 58 Twelve Lakhs | Lakh Twenty
F"Vorce_rql_l"‘{'trl‘ ’:j(_’ Th-E. | d' ADDRESS 3- PLOT NO 60-PART, SURVEY NO 42/1, Hundred Thirty |South- Remaining part of same plot East- Layout Road West- Only) Thousand
issues,TTl in Indian ; ;
Railways) Mob n |an EIFIFEES. DAMLE FAEL, CHIKHALGAON, WANI, DIST And_Palse Thirty |Open space Only)
+919947107355 J YAVATMAL 445304 five Only)
00501967931 AYESHA BANO MAJAJ SIDDIKI (BORROWER)
ADDRESS 1-180,14/9, MOMINPURA, WAN1445304
s 1 ADDRESS 2- NEAR KALE HOSPITAL GURU NAGAR,
ZZZ;'?;;:;Et'zf“"’k_ggvg:‘t?;_n:g |E |r';arﬂa Ip-ress WARD NO 2 TQ WANI DIST YAVATMAL 445304
copv: Itis not possible to vert
ke cormemis’ Tho indian ADDRESS 3- PLOT NO 60-PART, SURVEY NO 42/1,
Camienie: mor for any loss. o DAMLE FAEL, CHIKHALGAON, WANI, DIST YAVATMAL
damage incurred as a result of
ansacions With corpanies nn |.ﬂ|!5 Eﬂ& 445304
advertising in its newspapers . age . . . . . .
SF Plblications. W therafore a For detailed terms and conditions of the sale, please refer to the link provided in Secured Creditor’s website i.e. www.canarabank.com sD
make necessary inquiries = -
omiaring i ry Sorements Place: Nagpur AUTHORISED OFFICER
TS o e Date :13.05.2022 CANARA BANK
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